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19ie Minifliter  Pro&octioii 
K. C. Reddy):

(Shri

ia) 1951
1952

1953

b̂) 1951

1953

9̂ 6 acres 
7,561 „
7,795 „

60.84.000 Mds,
43.80.000 Mds.
62.06.000 Mds. up 
to October 1953

(excluding pioduciion by unlicezM«ed 
manufactures).

,<c) Factories 

Circle Offices
24
2 (at Penuguduru and 
Naupada)

I )̂ r^of̂ adras

.Divisional
OflBice I (at Kakinada)
Ĵegional Office None (The Andhra 

State is served by 
the Regional Office 
at Madras).

'Salt Research Station

370. Shri Nanadas: WiU the Minis­
ter of Prodaetion be pleased to state:

(a) the number of salt research sta­
tions in the country and the  places 
where they are working; and

(b) whether there is any proposal 
to start one salt research  station at 
Salt Iskapalli in l̂ellore Disfeict?

me Minaster fall TrodndAsm
C. Reddy): (a) One Salt Research 

SUtion is being established at Bhav- 
nagar in Saurashtra under the Council 
Of Scientific and Industrial Research. 
There are, however, five Salt Depart­
ment  Liaboratories  located  at Ihe 
following places:—

Deodani,  Sambhar liSlke.

Wadala, Bombay.

Hununa,  Orissa.

Tondiarpet,  Madras.

Tuticorin,  Madras.

<b) Na

Coal Mimes

271.  Pandit P. N. Tlwary: Will the 
jHioiister of Production  be pleased to

state the number of coal mines work­
ed by Gevernment?

The MlnlsKer «of Production  (9hrf 
K. C. Reddy): Eleven.

Synthetic Gems

272. Shri Rajagopala Rao: (a) WiU
the Minister of tommerce  and In­
dustry be pleased to state the quan­
tity and value of synthetic corundum 
and synthetic gem  stones  imported 
into India during the past five years, 
year-wise?

(b) What are the  import  duties 
levied on (i) imported synthetic corun­
dum, uncut  and cut as gem stones 
separately  and  (ii)  other synthetic 
gem stones, both uncut and cut as 
gem stones?

(c) Are there  any  synthetic  gem 
stone industries.  manufacturing the 
above material in India?

(d) Is any protection or special en­
couragement given to this industry by 
the Government of India?

The Minister of Commerce and In­
dustry (Shri T. T.  Krishnamachari):
<a) and (b).  Separate statistics  for 
synthetic stones are not available from 
Sea Borne Trade Accounts.

(c)  and (d).  There is no manufac­
ture of synthetic stones.  Processing 
of imported synthetic gems  is, how­
ever, carried on as a cottage industry 
in Rajasthan and Madras.  As manu­
facture has not yet been established, 
the question of any protection  does 
not, for the present arise.

Heavy Electrical Power Plant 
Industry

273. Shri S. N. Mishra: Will the
Minister of Production be pleased to 
state:

(a)  the firms which are prepared to 
participate financially and technically 
in the project for Heavy  Electrical 
Power Plant Industry; and
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(b)  whether they have commenced 
a survey of the prevailing conditions?

The Minister of  PnMlaetion  (Shri 
K. C.  Reddy): (a) Messrs.  Siemens 
of Germany, English Electric Company 
of the U.K., and Associated Electrical 
Industries Limited Of the U.K.

(b)  Siemens  sent  a delegation  to 
this country to undertake a local study 
of market conditions  and  production 
facilities.  The  delegation  also  held 
discussions with various Government 
departments and officials  concerned, 
and then the team returned to Ger­
many to prepare the project  study. 
The r̂ ort is expected shortly for con­
sideration by the Government of India. 
The offers of English Electric Cob»- 
pany and Associated Electrical Indus­
tries Limited are under examination.

Enforcement Directorate (Commescb 
Ministry)

274. Shri V. P. Nayar:  Will  the
Minister of  Commerce and Indnstry
be pleased to state:

<'a) the number of cases detected by 
the Enforcement  Directorate of the 
Commerce Ministry during  the years 
1950, 1951, 1952 and so far in 1953 
year-wise;

(b) the number of cases  sent to 
the Court and the number  of cases 
which ended in conviction;

(c) how many cases have been re­
ferred to the  Directorate  by  the 
Ministry, during the  abo\̂e  period; 
and

(d) what are the broad  categories 
of cases inquired into by the Directo­
rate?

The Minister of Commerce and In­
dustry (Shri T. T.  Krishnamachari);
(a)  and (b). A statement is laid on 
the Table of the House.  [See Appen­
dix III. annexure No 24.J

(c) About fifteen cases a ysar were 
referred to the  Central Enforcement 
Directorate by the Ministry.

(d) The board types of cases  en­

quired into by the Dirertot̂fe were:—

(1) blackmarketing

(2) wrong price marKinfe?  and 
production of sub-standard  mate­
rials; and

(3) wrong  declarations  about 
production and disposal  of  con­
trolled materials.

Import of Betel-nuts

275. Sbri Moniswamy: (a)  Will
the Minister of Oommense and Indus­
try be pleased to state how  many 
licenses have been given to the State 
of Madras for the second half-year of 
1953, for importing Betel-nuts?

(b) How many  of them are new 
comers?

(c) What were the total nimiber of 
applications received  from  the State 
of Madras for getting this license 
how many of them were rejected?

Hie Minister of Commeroe and In­
dnstry (Shri T.  T. Krishnnmachari):
(a)  to (c).  A statement is attached. 
[See  Appendix HI,  annexure  No. 
25.]

S torage Sheds of Bikaner House

276. Shri M S.  Gamoadaswaav;
Will the  Minister of Irrigation  and 
Power be pleased to state:

(a)  the estimated and actually in­
curred costs of construction of tempo­
rary storage sheds in the compound 
of Bikaner House, New Delhi;

(b) the purpose for which  these 
sheds were constructed; and

(c) the floor area of these sheds?

The Deputy Minister  of Irrigation 
and Power (Shri Hathi): (a)  Esti­
mated cost Rs. 2,07,540.

Actual expenditure Rs. 1,82,469.

(b) The sheds were constructed to 
provide office accommodation for the 
staff engaged on the designs work for 
Hirakud Dam and Kakrapar Weir and 
Canal Projects.

(c) The floor area  of  the  sheds 
is 18-466 sq. ft.




